Written Answers [22 MAR., 2012] to Unstarred Questions 65

Joint Trade Committee at the level of Commerce Ministers of the two countries took
place in New Delhi in September 2011. Some of the key initiatives agreed to by the
two sides include doubing of bilateral trade by 2015; the establishment of a Trade and
Investment Forum; the promotion of border trade through the establishment of Border
Haats; entering into a comprehensive Cultural Exchange Programme; Indian assistance
in the conservation and restoration of the Ananda Temple in Bagan; joint organization
of an International Conference on Buddhist Philosophy; and continued coperation in
the defence sector through established institutional mechanisms.

India's Map on American Website
+977. SHRI MOTILAL VORA :
Will the Minister of EXTERNAL AFFAIRS be pleased to state :

(@) whether Government is aware that American Foreign Ministry has
uploaded a map of India on its website wherein Line of Control (LoC) in Jammu and
Kashmir has been shown in 'dotted line' and cited as disputed area;

(b)  whether it is also a fact that last year too America had shown a part of
Jammu and Kashmir as being part of Pakistan and withdrew it after protest from India
in November 2011;

(¢) Government's approach to such deliberate activities being carried out by
America time and again; and

(d) thesteps being taken by Government to check such activities of American
Foreign Ministry?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED) : (a) to (d) The Government is aware of the gross inaccuracies
in the map of India appearing on the website of U.S. Department of State. The
Government has consistently rejected incorrect depiction of India's borders on maps
used by the U.S. Government. It has used every opportunity to convey to the U.S. side
its concern in this regards, and has asked that these maps be corrected.

Nexus between ISI and Naxalite Elements

+t978. SHRI SHIVANAND TIWARI :
SHRI RAMCHANDRA PRASAD SINGH :

Will the Minister of EXTERNAL AFFAIRS be pleased to state :

(@)  whether it is a fact that as per the information of intelligence agencies in
the country, a deep nexus has been formed between Pakistan's ISI and naxalite clements
of the country;

4 Original notice of the question was received in Hindi
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(b)  if so, whether Government has held dialogue with Pakistan in this regard
on the basis of this concrete information; and

(¢) if so, the date and level of dialogue along with the outcome thercof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED) : (a) Government has seen media reports about connections
between the Pakistan's ISI and naxalite elements of the country.

(b) and (¢) No. However, Government remains fully vigilant and takes all

necessary steps to safeguard India's security and national interests.
Inspection of passport offices
979. SHRI SHADI LAL BATRA :
Will the Minister of EXTERNAL AFFAIRS be pleased to state :
(a)  whether the passport offices in various States are inspected regularly;

(b) if so, the details of inspection of passport offices conducted during cach
of the last three years, State-wise;

(¢) the outcome of such inspections during the said period; and

(d) the details of action taken by Government on the basis of inspection
report?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED) : (a) and (b) Yes. Passport Offices in various States are inspected
regularly to monitor their performance. Apart from this, vigilance inspections of these
offices are also done on a regular basis. A list of passport offices inspected during the
last three years, State-wise is given in the Statement. (See below)

(c) and (d) During these inspections, an assessment is made on how to improve
procedural efficiency for speedy disposal of pendencies. Further, a list of shortcomings
noticed is sent to the concerned Passport Offices with instructions to take prompt
remedial steps. The vigilance inspections concentrate on cases of irregularities in the
passport offices, as a result of which disciplinary action is taken against the erring
officials. Also after the inspections, Passport Offices are advised to take suitable follow
up action for better operational efficiency to improve the service by clearing pendency
and other bottlenecks in providing better services to the public. Major shortcomings
are also brought to the notice of all Passport Offices through periodic circulars to

rectify the same.



